N THE CENTRAL ADMINISTRATIVE TRIGUNAL™
PRINCIPAL BINCH “EW DELHI-

O.A. No, 2065/1990
Negw Delhi, dated the 20th Jan,,1995

o Rhﬂ
Hon'ble Shoi B.K.5ingh, Member {4)
Hon'hle Smt, Lakohml Swaminathan, Member (J)

Shri Harish Chander Chhabra,
Asstt.Supdt{Parsonnel)
Divnl.Rly Managere Offics,
Northern Railuay, Neuw Delhi
Shri Sada MNand 3harma

Divnl.Rly Managesrs Offica(NR)
N gt Delhi

\ Shri SePe3rivastava
@ Asstt,Supdt. (Englnecrmg)
Divi. Rly.managwrs Offica,
Railuay, Neu Dzlhi

Shri 9.K.Shandil,
Asstt . Supdt.{Parsnnnel)
" Rly.,Managars Office, Neuw Delhi

Shri Ge.8. Mgagli
Chief Wel®are Ilrispector
N,Rly Hd.Urs.Baroda House,Neu Delhi

Shrl BeleKalig
Asstt,Supdtt.(Personnel)
N,Rly.Baroda House,New Dalhi

Shri M.5. Ues Hashmi,

Sr.Welfarg Ins gector
H.ﬁly,Hd.Qrta. aroda Housg,Neu Dalhi

' » i . ea «QppliCants
: (None for the applicants )

3

V/s

T.Union of India through Ganl,Managsr
No.Rly.Hd,lQrts.Baroda House,New Dalhi

2.Chief Personnel Officer(N.R.)
Baroda House,New Delhi

- 3.9hri B.5.C. Manchanda,
Oeputy C.P.0.(Gazettod]
B.Rly.Barmda House, Naw Delhi

« «Raspondents

(None for the respondsnts)
DROER{ORAL
(Hon'ble Shri B.K.S5ingh, Mbember (7))

Wo nots that this matter has been on board
since 18-1-1995, None appearsd for the parties on 19,1, 1995

/

end today also) reither the applicant nor his Souns sl .




u2¢l

prasent when this case has basen called out tuice,

In the circumstances, this OA 1s dismissed

far dofaiilt and non prosecition.

0[;,\&&,/6/ oAl o ) 7 T
(Lakshmi Swaminathan) (B¥K.Singh )
Mamber (J) : | Member (A)




